The Chief Election Commissioner and other Election Commissioners
(Appointment, Conditions of Service and Term of Office) Amendment Bill, 2024

(Amendment of Section 5, etc.)-Introduced

SHRI VISHALDADA PRAKASHBAPU PATIL (SANGLI): Sir, I beg to move for leave to
introduce a Bill to amend the Chief Election Commissioner and other Election
Commissioners (Appointment, conditions of service and term of office) Act, 2023.
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SHRI VISHALDADA PRAKASHBAPU PATIL: Sir, I introduce the Bill.
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